FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/S. JATI AMBE SPARES PRIVATE LIMITED
OPERATING IN TRADING BUSINESS OF AUTO
SPARE PARTS AT INDORE

(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations. 2016)

RELEVANT PARTICULARS

I. | Name of the corporate debtor M/s. JAI AMBE SPARES PRIVATE LIMITED
along with PAN/ CIN/ LLP No. CIN: U74999MP2018PTC 045405
PAN: AAECJ2170R

2. | Address of the registered office | Office Address: 87. BRG Industrial Park, Gram Mali
Khedi, Behind New Geeta Toll Kanta. Nemawar
Road. Bicholi Mardana, Indore, Madhya Pradesh
452016

3. | URL of website Not Applicable

4. | Details of place where majority of| Plot No. 87. BRG Industrial Park, Gram Mali Khedi,
fixed assets are located Behind New Geeta Toll Kanta, Nemawar Road,
Bicholi Mardana, Indore, Madhya Pradesh 452016

o

Installed  capacity  of main| Not Applicable, as the Corporate Debtor is engaged in
products/ services the trading business.

6. |Quantity and value of main| Turnover for FY 2024-25 is INR 22.99 Crores.
products/ services sold in last
financial year

7. | Number of employees/ workmen | NIL, as informed by the suspended management.

8. | Further details including last For details. please connect to:
available financial statements
(with schedules) of two years, lists| jaiambespares.rp@.gmail.com
of creditors are available at URL: ’

9. | Eligibility for resolution| For details. please connect to:
applicants under section 25(2)(h) _ _
of the Code is available at URL: jaiambespares.rpi@.gmail. com

10. | Last date for receipt of expression
of interest 27-09-2026




11,

Date of issue of the provisional list|  07-10-2026
of prospective resolution
applicants

Last date for submission of 12-10-2026
objections to provisional list

Date of issue of the final list off, 22-10-2026
prospective resolution applicants

Date of issue of information 27-10-2026
memorandum, evaluation matrix.
and request for resolution plans
for prospective resolution
applicants.

i

Last date for submission of 26-11-2026
resolution plans

16.

Process email 1d to submit| jaiambespares.rp'a gmail com
Expression of Interest

17.

Details of the corporate debtor's | UAM No: MP23D0055788
registration status as MSME

Date: 11.09.2026

—_\ IP-PO1gRT)

! 1
o ~\a\wiis
4 o)
. P.yc‘, PRO"‘"
Gajesh Labhchand Jai

Resolution Professional

In the matter of M/s Jai Ambe Spares Private Limited
Reg. No.: IBBI/IPA-001/IP-P-01697/2019 -2020/12588
Project-specific address for correspondence: C-602, Remi
Biz Court, Off Veera Desai Road, Azad Nagar, Andheri
West, Mumbai- 400 058
AFA validity till 31/12/2026

’

Place: Mumbai
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DOONBEG

Niemann
rides the
wind

Joaquin Niemann fired a
five-under 65 to grab a
two-shot clubhouse lead
in a wind-battered Irish
Open first round at
Doonbeg. Shane Lowry
carded 67, defending
champion Rory Mcllroy
returned 69 and Jon
Rahm shot 70 as dark-
ness prevented several
players from finishing.

BRISBANE

Heat snap up
Robinson

Brisbane Heat have
signed New Zealand top-
order batter Tim Robin-
son for the entire Big
Bash League season.
The 31-T20l international
will make his BBL debut
after enhancing his rep-
utation with a 66-ball un-
beaten 106 against
Australia and a career-
best 139 off 64 balls in
the Super Smash.

NEW DELHI

DDCA opens
Rs 1.43cr

The DG¥I & District
Cricket Association
awarded Rs 143 crore in
prize money for the 2025-
26 season after increasing
rewards by 10%. It also in-
troduced prize money
across all 10 groups of the
Women'’s T20 League, with
Rs 2 lakh for each winner
and Rs 1.75 lakh for each
runner-up.

NEW CHANDIGARH

Brown eyes
Aussie
comeback

Pacer Darcie Brown will
use Australia A's multi-
format tour of India to
press for a national recall
after missing the 2026
T20 World Cup. Brown,
who has worked on her
consistency, bounce and
pace, hopes strong per-
formances will put her
back in contention for up-
coming assignments.

For city sports coverage, please
send your news and photographs
to fpsports.indore@gmail.com

indore sports

Indore, Saturday, September 12, 2026

TOPSPIN | Anika, Aaradhya, Rakshat and Mridul pocket age-group crowns; U-19 and senior
battles reach semifinal stage

FOUR CHAMPS RULE THE TABLE

Our Sports Reporter
INDORE

Anika Maheshwari, Aarad-
hya Rajput, Rakshat Chavda
and Mridul Joshi emerged
champions in their respect-
ive age groups at the Yash-
want Club 4th Indore
District Ranking Table Ten-
nis Tournament on Friday.

In a gripping boys’ U-15
final, Rakshat overcame Pu-
nyansh Jain 3-1 after surviv-
ing a five-game semifinal
against Arnav Shelgaonkar
3-2. Punyansh had edged
Daksh Maheshwari 3-2 in
the other semifinal.

The girlss U-15 crown
went to Anika, who held her
nerve to beat Saanvi Singhal

TRIVIA | STILL
HUNGRY

U-17 champions Mridul
and Aaradhya remain in
contention for U-19
honours, while Aarad-
hya has also reached
the women'’s semifinals.

3-2. Anika and Saanvi had
both registered straight-
game semifinal victories.

Mridul, Aaradhya
dominate

Mridul was flawless in the
boys’ U-17 knockout rounds,
beating Punyansh 3-0 in the
semifinal before blanking
Mit Mimrot 3-0 for the title.

Aaradhya was equally

" 2
dominant in girls’ U 17,
sweeping Anika 3-0 in the
semifinal and Reet Ingle 3-0
in the title clash.
The action now shifts to

ﬂr"tl

the U-19 and senior cat-
egories.

Boys’ U-19 semifinalists:
Abu Bakr, Abhi Jain, Atharv
Jain, Mridul Joshi.

Girls’ U-19 semifinalists:
Aaradhya Rajput, Aarna Up-
adhyay, Bhagyashree Dave,
Hiya Patel.

In the men’s section, Pan-

TITLE RESULTS
Boys U-15 - Rakshat
Chavda beat Punyansh
Jain 3-1

Girls U-15 - Anika Ma-
heshwari beat Saanvi
Singhal 3-2

Boys U-17 - Mridul Joshi
beat Mit Mimrot 3-0
Girls U-17 - Aaradhya
Rajput beat Reet Ingle
3-0

kaj Srivastava, Saud Khan,
Anuj Soni and Chaitanya Ka-
rode advanced to the last
four.

The women’s semifinals
will feature Aaradhya, Bha-
gyashree, Aarna and Hiya.

Young kickers pack a
golden punch

KICK POWER | Boys and girls from seven
districts battle for honours at division-level meet

Our Sports Reporter
INDORE

Young taekwondo players
showcased their kicking skills
as the U-17 Boys and Girls
Division-Level Taekwondo
Competition was held at
Emerald Heights Inter-
national School.

TRIVIA | GIRL
POWER

The girls’ section pro-
duced 13 first-place fin-
ishers, one more than
the boys’ 12, in the divi-
sion-level competition.

Hemant Verma and Ar-
chana Rashinkar inaugurated
the competition in the pres-
ence of officials Akram Khan,
Mahmood Khan and Vikas
Simraiya.

Players from Indore, Dhar,
Khandwa, Khargone, Bur-
hanpur, Barwani and Ali-
rajpur competed for
honours.

Boys’ winners

Sarthak Dalve, Siddharth
Tolani, Harshit Tolani, Naman

GOLDEN KICKS | U-17 taekwondo players from seven
districts display their skills during the division-level
competition at Emerald Heights International School.

Patil, Naitik Mudele, Ishant
Rajput, Sujal, Harshit
Garhwal, Raunak Navle,
Rhythm Khandelwal, Akshay
Bamoria and Aryan Singh se-
cured first places in their re-
spective boys’ categories.

Girls’ winners

Anukriti Patidar, Namita
Pal, Aastha Dubey, Geetashi

Silawat, Niyati Pandey, Ru-
kaiya Saifi, Khushi Nihore,
Sarvani Kushwaha, Khushi
Kag, Tanisha Susner, Devshree
Yadav, Khushi Jain and Aarna
Batham emerged first-place
finishers in the girls’ cat-
egories.

Prashant Mahant congratu-
lated the players on their per-
formances.

MP strikes five,
Dev-Nitika
grab gold

PODIUM POWER | State athletes
return with two gold, two silver
and a bronze from New Delhi; pole
vaulters lead the charge

Our Sports Reporter
BHOPAL

Madhya Pradesh athletes de-
livered a five-medal haul at
the Indian Athletics Final
Series at Jawaharlal Nehru
Stadium in New Delhi, with
Dev Meena and Nitika Aakre
striking gold in pole vault.

TRIVIA |
VAULTING TO
GLORY

Pole vault produced
both of Madhya Pra-
desh’s gold medals,
with Dev ruling the
men’s event and Nitika
topping the women’s
competition.

Dev topped the men’s pole
vault after clearing 5.40
metres, while Nitika matched
the golden feat in the women’s
competition with a clearance
of 410m.

The state added two silver
medals through Samardeep
Singh Gill and Aditya Raghu-
vanshi.

Samardeep produced a

19.59m effort in the men’s shot
put to finish runner-up, ahead
of Asian Games-selected Ka-
ramveer Singh.

Aditya cleared 2.15m in the
men’s high jump to take silver
and add another podium fin-
ish to MP’s tally.

On the track, Sunil Dawar
completed the five-medal col-
lection by clocking 3:43.68 to
clinch bronze in the men’s
1500m.

MP MEDAL HAUL

Gold - Dev Meena —
Pole Vault — 5.40m
Gold - Nitika Aakre —
Pole Vault — 4.10m
Silver - Samardeep
Singh Gill — Shot Put
—19.59m

Silver - Aditya Raghu-
vanshi — High Jump —
2.15m

* NASHIK MUNICIPAL CORPORATION, NASHIK
Public Work Department

Mot

on the online website.

S /S5 / R/ 38
fe.22/0%/3¢

Notice No.- 03 (Year 2026-27)

E-Tender Notice Regarding the Public Work Department
-2 work of Nashik Municipal Corporation Nashik. vide E-Tender
Notice No.03 (Year 2026-27) invites bid for 02 number of work
which will be displayed on the websitewww.mahatenders.
gov.in. for work No.01, Dt.12/09/2026 to 28/09/2026 And work
No.02, Dt.12/09/2026 to 19/09/2026 up to 3.00 pm.
Note - All further necessary notices/clarifications will be published

Sd xxx
City Engineer
Public Work Department

Nashik Municipal Corporation

Colonels’ shooters hit
national target

Our Sports Reporter
MHOW

Colonels Academy, Mhow,
shooters produced an impres-
sive medal haul at the 70th
State School Shooting Cham-
pionship at Emerald Heights
International School, Indore,
with five shooters booking
berths for the National School
Shooting Championship.

In the U-19 girls pistol, Hi-
manshi led the charge by fin-
ishing first individually and
also helping her team claim
first place. Anjali Tyagi finished
third individually and was also
part of the winning team.

Asawari secured second
place individually in the U-19
girls peep sight air rifle and
added another first-place fin-
ish in the team event.

In the U-17 boys peep sight
air rifle, Bhavinjit finished third

TARGET NATIONALS | Colonels Academy shooters cel-
ebrate a medal-rich state championship

individually while his team
took first place.

Shivank Bhagat delivered
another golden double in the
U-14 boys peep sight air rifle,
securing first place in both in-
dividual and team competi-
tions.

In the U-14 girls air pistol,
Yelena was part of the first-
place team to add another gold

medal to the academy’s collec-
tion.

Five book national
berths

On the strength of their per-
formances, Himanshi, Anjali
Tyagi, Bhavinjit, Shivank Bha-
gat and Asawari qualified for
the upcoming National School
Shooting Championship.
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Young

shuttlers chase
Rs 51K glory

SMASH TIME |
Three-day Rajratan
Foundation Junior
District C’ship from
today

Our Sports Reporter
INDORE

The shuttle will fly and young
talent will take centre court as
the second Rajratan Founda-
tion Junior Indore District
Badminton ~Championship
2026 begins at Nehru Stadium
Badminton Hall on Saturday.

Organised by the Indore
District Badminton Associ-
ation (IDBA) and sponsored
by Rajratan Foundation, the
three-day championship
carries Rs 51,000 in prize
money and will conclude on
September 14. Matches will
begin at 2.30 pm.

Competition will be held in
U-17 and U-19 boys and girls’
singles, doubles and mixed
doubles. Matches will be
played in a best-of-three
format, with games played to
15 points and extendable up to
21 if required.

IDBA secretary RP Singh
Nayyar said performances in
the championship will form
the basis for selection of the
Indore district team for the
Madhya Pradesh State Bad-
minton Championship 2026,
adding extra significance to
the event.

TOP SEEDS

U-17 Boys - Kavya
Sharma (1), Jai Soni (2),
Binu Anay Krishna (3),
Aavraj Singh Bagga (4).
U-17 Girls - Tanvi Dubey
(1), Mishika Gupta (2).
U-19 Boys - Om Patel
(1), Kavya Sharma (2),
Grand Priest (3), Binu
Anay Krishna (4).

U-19 Girls - Diva Choksey
(1), Mishika Gupta (2).

A U)

Union Bank

R ERBR HTI9HH A Government of India Undertaking

Asset Recovery Branch, Indore
12/12-A, Second Floor, Anoop Nagar,
Jeevan Pradeep, LIC Building,
Opp. CHL Hospital, Indore 452011

of India

APPENDIX- IV-A [See provision to rule 8(6) & 9(1)]

E-AUCTION SALE NOTICE FOR
SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets & Enforcement
of Security Interest Act, 2002 read with provision to Rule 8 (6) & 9 (1) of the Security Interest (Enforcement) Rule, 2002

Notice is hereby given to the public in general and in particular to the Borrower(s), Guarantor (s) and Mortgagor(s) that the below described immovable property
mortgaged / charged to the Secured Creditor, the properties in Physical / Symbolic Possession of the Authorised Officers will be sold on 29.09.2026, from
12:00 Noon To 05:00 PM “Asis whereis”, “As is what is” and “Whatever there is” basis through E-Auction for recovery of amount due to Bank. The Reserve Price
and the Earnest Money Deposit are also mentioned hereunder:

Please Scan QR Code
for Property Details

Gaurantors:

Sr. Name of Borrower Description property Ageu::vlelroege %
No. & Guarantor (Excluding Expensps) BiD Amt
1 (M/s B P Food Products Pvt Ltd Al that part and parcel of Commercial Property
Address: In front of IIITM College, Near Hazira Police | consist of Survey No. 387/2/2 Rakwa 0.732 hectare,
Station. Morena Link Road nglior 474015 Survey No. 389/Min-2 Rakwa 0.209 hectare, Survey
. ’ ’ No. 389/Min-4 Rakwa 0.219 hectare, Survey No.
Director/(s): 389/Min-6 Rakwa 0.209 hectare, Survey No. 552
a) Mr. Girraj Bansal S/o RadheShyam Bansal Rakwa 0.052 hectare, Survey No. 553/2 Rakwa 0.470
b) Mr. Ketan Bansal S/o Girraj Bansal hectare, Survey No. 556 Rakwa 0.146 hectare, Rs. Rs. 23.20,00,000/-

Survey No. 557 Rakwa 0.240 hectare, Survey No.
553/1 Rakwa 0.523 hectare, Survey No. 554 Rakwa

66,41,46,013.75 Rs. 2,32,00,000/-

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

M/S. JAl AMBE SPARES PRIVATE LIMITED

OPERATING IN TRADING BUSINESS OF AUTO SPARE PARTS AT INDORE

(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Name of the corporate debtor along
with PAN/ CIN/ LLP No.

M/s. JAI AMBE SPARES PRIVATE LIMITED

CIN: U74999MP2018PTC045405
PAN: AAECJ2170R

2. |Address of the registered office

Office Address: 87, BRG Industrial Park,
Gram Mali Khedi, Behind New Geeta Toll
Kanta, Nemawar Road, Bicholi Mardana,
Indore, Madhya Pradesh 452016

54

URL of website

Not Applicable

4. |Details of place where majority of
fixed assets are located

Plot No. 87, BRG Industrial Park, Gram Mali
Khedi, Behind New Geeta Toll Kanta,
Nemawar Road, Bicholi Mardana, Indore,
Madhya Pradesh 452016

5. |Installed capacity of main
products/ services

Not Applicable, as the Corporate Debtor is
engaged in the trading business.

6. |Quantity and value of main
products/ services sold in last
financial year

Turnover for FY 2024-25 is INR 22.99 Crores.

7. |Number of employees/ workmen

NIL, as informed by the suspended
management.

8. [Further details including last
available financial statements (with
schedules) of two years, lists of
creditors are available at URL:

For details, please connect to:
jaiambespares.rp@gmail.com

9. |Eligibility for resolution
applicants under section 25(2)(h) of
the Code is available at URL:

For details, please connect to:
jaiambespares.rp@gmail.com

P ason
6) Mr. Girraj Bansal S/o RadheShyam Bansal 0.428 hectare, Survey No. 555 Rakwa 0.125 hectare | 21.08.2025 | Rs. 23,20,000/-
d; mr' K:’:a“ :Bagsal SI/I:N(jIr?I: Pz'?sal_ Bansal Total 3.353 hectare situated at Village Kedarpur Tehsil
e) Mrs. Mamia Bansal W/o Shri Girra] bansa & District Gwalior (M.P.) Owned by Mr Girraj Bansal
Sr. a to e all Address: D-5A, Gulmohar City, S/o Shri Radhe Shyam Bansal.
Putlighar Road, Adupurajagir Behind New Boundaries (As per TSR): East: Kacha Nala Road,
Collectorate, Gwalior -474006. \é\lest: ch:Jad, N(;(rt(l)wt:h GICTS College, South: Land
. . . . roperty Owner ers
f) W/s Om Shri SubhLabh Agritech Private Limited | gy peraits : Date of Reg 07.06.2023 However,
Address. In front gf HITM Collegg, Near Hazira Police updated and modified on 19/08/2025, Asset id
Station, Morena Link Road, Gwalior 474015 200095856488, Security Id 400093640169
2 (M/S Shree Radhe Traders II:IropertyMNo: 1 :?lll-lthat paNrt aggzpa\rlglelzl of I?(esl,idential
Address: Phase 01 Block B 205 Jaital Vihar Gram ot at Municipal House No 382, Village Kalyanpur,
Ramaua Gwalior Madhya Pradesh - 474006 1002585500, pat ot Survay Mo o6 bart Rs. 1,04,00,000
Proprietor: Ms. Shweta Acharya D/0 Late Admeasuring 2977.50 SQ FT In the Name Of Mr Girraj Rs 10,40,000/-
Mr. Brajesh Acharya Bansa'l S/o. Shri Badheshqu Bansgl. Boundaries: Rs 1,04,000/-
Address: Smt Rajshri Acharya, Ward No 11, Mataji golrth. P/'\"t OfBMa“J‘:eEKaL_‘EG"'dSV‘\’l“m_-F':mge”V of Mr
|| Mohalla, Baroda, Sheopur, Madhya Pradesh - ajveer Arya Bansal, East: Road, West:Roa
476339 Elrup'gnyz(gl(:}'uz : AI}I(tlth part aTn;j1 plarm(ajl gf Rle;sids\r;ti;:jl
3 . ot No 20, Village Kalyanpur, Tehsil and Gwalior, War ]
Guarantor(S): (A) Ms. Shweta Acharya D/0 No 63, Property D 1003008604 Party of Survey No 51 Rs. 34,00,000/-
Late Mr. Brajesh Acharya (Part) Admeasuring 1000 SQFT In The Name Of Mr Rs 3,40,000/-
Address: Smt Rajshri Acharya, Ward No 11, Mataji glrra:i E_ianslgl nﬁ/g- Sfrltry' fRiﬁhesgvar;] PBans?tly- Rs 34,000/-
i oundaries: North: Property of others, South: Propel
| m(;r:;rah?li;?d;aizzfg% gﬂ::fgl:d::lgis:mMGSSQ of others, East: Road, West: Property of others Rs.
roperty No. 3 : All that part and parcel of Residential | =" "*_ ="
Bansal I Y Property No. 3 : Al th d parcel of Residental| 7715-992.01
4 . ) : Plot At Municipal Plot No 438, Village Kalyanpur, P H No
Address: D-ISA Gglmohar City, Putlighar Roqd, 38 (0ld) and 47 (New) Tehsil And Dist Gwalior, Ward No 16.07.2025 Rs. 67,15,000/-
Adupurajagir Behind New Collectorate, Gwalior 63 Property Id 1003008604 Survey No 51 (Part) RS 6.71.500-
Pradesh - 474006 Admeasuring 2100 SQ.FT In The Name Of Mr Girraj —_—
Bansal S/o0. Shri Radheshyam Bansal. Boundaries: Rs 67,150/-

North: Property of others, South: Road, East: Part of the

property Seller, West: Property of others

Property No. 4 : All that part and parcel of Residential
Plot at Municipal House No 381, Village Kalyanpur,
Tehsil and Dist Gwalior, Ward No 63, Property Id No
1002904307 Part of Survey No 45 Admeasuring
1000 Sq.ft In the Name of Mr Girraj Bansal S/o. Shri
Radheshyam Bansal. Boundaries: North: Property of

Girraj Bansal, South: Road, East:
Property of Rajveer Arya Bansal

Road, West:

Rs. 34,00,000/-
Rs 3,40,000/-
Rs 34,000/

. 10. | Last date for receipt of expression of |27-09-2026
Bronze - Sunil Dawar — interest
1500m — 3:43.68 11. | Dateofissueofthe provisional list of ~|07-10-2026
prospective resolution applicants
. 12. | Lastdate for submissionof 12-10-2026
MP narro“{ly mlssefi objections to provisional list
another medal in the men’s 13. |Date of issue of the final fist of |22-10-2026
pole vault, where Kuldeep rospecti\_/e resoluti_on appligants
1 d finish 14. |Date of issue of information 27-10-2026
Kumar cleared 5.10m to finis memorandum, evaluation matrix.
fourth. and request for resolution plans for
rospective resolution applicants.
15. | Lastdate for submissionof 26-11-2026

Veteran poll hands get sports call

NEW DELHI: Two former
Chief Election Commis-
sioners, Achal Kumar
Jyoti and Sunil Arora,
feature in the Sports
Ministry’s 20-member
National Sports Election

Panel. Formed under the
National Sports Govern-
ance Act, 2025, the panel
will provide electoral of-
ficers to oversee elec-
tions in national sports
bodies.

resolution plans

16. | Process emailid to submit
Expression of Interest

jaiambespares.rp@gmail.com

17. | Details of the corporate debtor's
registration status as MSME

UAM No: MP23D0055788

Sd/-
Gajesh Labhchand Jain
Resolution Professional
In the matter of M/s Jai Ambe Spares Private Limited
Reg. No.: IBBI/IPA-001/IP-P-01697/2019 -2020/12588

Project-specific adi

Date: 11.09.2026
Place: Mumbai

for corresp

: C-602, Remi Biz Court,
Off Veera Desai Road, Azad Nagar, Andheri West, Mumbai- 400 058
AFA validity till 31/12/2026

Place : Indore
Date : 12.09.2026

Last Date of Submission of EMD: EMD shall be deposited and Linked/Map the EMD amount with the Property ID before End Time of Auction. It is advisable to
depositand Link/ Map the EMD amount with the property ID well in advance to avoid any technical glitch. For detailed terms and conditions of the sale, please refer
to the link “https://baanknet.com” provided in Secured Creditor’s website i.e. (www.unionbankofindia.bank.in) and website "https://baanknet.com’ of Service
Provider PSB Alliance. For Registration related queries e-mail to support.BAANKNET@pshalliance.com. The particulars of Secured Assets specified in the
Schedule hereinabove have been stated to the best of the information of the Authorised Officer, but the Authorised Officer shall not be answerable for any error,
misstatement or omission in this proclamation. The successful bidder shall have to deposit 25% of successful bid on next working day of bidding & Rest 75% of
the successful bid amount must be deposited within 15 days from the date of successful bidding. In case of default to deposit these amount within the prescribed
period, the entire amount/amounts deposited by the bidder will be forfeited and the defaulting purchaser shall forfeit all claims to the property or to any part of the
sum for which it may be subsequently sold. Above auction will be held through https://baanknet.com portal and interested bidder have to register themselves on
portal using their mobile number and email-id. The Authorised Officer is not bound to accept the highest offer and has the absolute right to accept or reject any orall
offer(s) oradjourn/ postpone/ cancel the e-auction without assigning any reason thereof.
Note : Please refer to our bank’s website and baanknet portal for any encumbrances, court order or further details regarding this auction.

STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8 (6) & 9(1) OF STATUTORY INTEREST (ENFORCEMENT) RULES 2002

This may be treated as notice u/r Rule 8 (6) & 9(1) of Security Interest (Enforcement) Rules, 2002 to the borrower/s and guarantor/s of the said loan about

the holding of E-Auction Sale on the above mentioned date.

Sd/- Authorized Officer
Union Bank of India
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DOONBEG

Niemann
rides the wind

Joaquin Niemann fired a
five-under 65to grab a
two-shot clubhouse lead
in a wind-battered Irish
Open first round at Doon-
beg. Shane Lowry carded
67, defending champion
Rory Mcllroy returned 69
and Jon Rahm shot 70 as
darkness prevented sev-
eral players from finishing.

BRISBANE

Heat snap up
Robinson

Brisbane Heat have signed
New Zealand top-order
batter Tim Robinson for
the entire Big Bash League
season. The 31-T20l inter-
national will make his BBL
debut after enhancing his
reputation with a 66-ball
unbeaten 106 against Aus-
tralia and a career-best
139 off 64 balls in the
Super Smash.

NEW DELHI

DDCA opens
Rs1.43 cr kitty

The Delhi & District Cricket
Association awarded Rs
143 crore in prize money
for the 2025-26 season
after increasing rewards by
10%. It also introduced
prize money across all 10
groups of the Women'’s T20
League, with Rs 2 lakh for
each winner and Rs 1.75
lakh for each runner-up.

NEW CHANDIGARH

Brown eyes
Aussie
comeback

Pacer Darcie Brown will
use Australia A's multi-
format tour of India to
press for a national recall
after missing the 2026 T20
World Cup. Brown, who
has worked on her consist-
ency, bounce and pace,
hopes strong perform-
ances will put her back in
contention for upcoming
assignments.

NEW DELHI

Veteran poll
hands get
sports call

Two former Chief Elec-
tion Commissioners,
Achal Kumar Jyoti and
Sunil Arora, feature in the
Sports Ministry’s 20-
member National Sports
Election Panel. Formed
under the National Sports
Governance Act, 2025.

For city sports coverage, please
send your news and photographs
to fpsports.indore@gmail.com

2

QUEEN’S GAMBIT | Incoming world No 1 rallies past Gauff; two-time
defending champion Sabalenka crushes Pegula to set up blockbuster final

NO 11IS RYBAKINA’S,
CROWNISN’T

AP
NEW YORK

Elena Rybakina has taken the
world No 1 ranking from
Aryna Sabalenka. Now she
must beat the Belarusian on
court to take her US Open
Crown.

Rybakina fought back to
defeat Coco Gaulff 3-6, 6-4, 6-
4, while two-time defending
champion Sabalenka over-
powered Jessica Pegula 7-5, 6-
2, setting up a heavyweight
title showdown between the
top two players in women’s
tennis on Saturday.

Sabalenka’s 99 consecutive
weeks at No. 1 will end Mon-
day. Rybakina, who needed to
reach the semi-finals to clinch
top spot, began her charge by
beating Sabalenka to win this
year’s Australian Open.

But Sabalenka has no inten-
tion of surrendering New
York.

TRIVIA |
SERENA’S
TERRITORY

No woman
has won
three con-
secutive
US Open
singles
titles since
Serena Wil-
liams swept 2012, 2013
and 2014.

|
o
2
r
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S
SEMIFINAL SHOWDOWN | Elena Rybakina battles
Coco Gauff in a high-intensity US Open semifinal,
with both stars fighting for a place in the champion-
ship clash source X

RYBAKINA
REFUSES TO
FOLD

Gauff raced through the
first set in 38 minutes before
Rybakina regrouped.

“Took a deep breath... and
just told myself that I need to
fight,” Rybakina said.

The Kazakh led 4-1 in the
second before Gauff levelled
at 4-4, but Rybakina grabbed
the next two games. She again
survived a Gauff fightback in
the decider to complete the
comeback.

Elena took it over
and played really
well, and she took
away No. 1 position.”

SABALENKA

SABALENKA
SENDS WARNING

Sabalenka meanwhile
blasted 29 winners to Pegula’s
12 and won 14 of 19 points on
the American’s second serve.

She has now won 19 con-
secutive US Open matches
since losing the 2023 final to
Gauff. A victory on Saturday
would give Sabalenka a third
straight Flushing Meadows
crown, making her the first
woman since Serena Williams
(2012-14) to complete the
three-peat.

47 not out!
Tahir spins
history

IANS
GEORGETOWN

At 47, when most cricketers
are long retired, Imran Tahir
is still running, celebrating —
and rewriting T20 history.

The veteran leg-spinner
became the oldest bowler to
claim a five-wicket haul in
T20 cricket, returning career-
best figures of 5/17 in four
overs to power Guyana Ama-
zon Warriors to a compre-
hensive CPL victory over St
Lucia Kings at Providence
Stadium.

And behind Tahir’s extra-
ordinary longevity is a simple
request from his young son.

“He keeps telling me,
‘Daddy, one more year... one
more year and then you need
to play with me’,” Tahir said.

“T think my son is the main
guy who has been pushing
me.”

461 GAMES,
STILL TRICKING
BATTERS

The landmark perform-
ance came in Tahir’s 461st T20
appearance, two decades
after his journey in the format
began in Pakistan’s domestic
circuit in 2006.

Tahir trapped Kamil Poo-
ran, who made 43, lbw with a
sharp googly before knocking
over Matthew Forde’s off-
stump as he exploited the
turn available at Providence.

“My lines and lengths were
very good,” Tahir said, credi-
ting his accuracy for extrac-
ting the sharp bite that had
been missing in his previous
two matches.

FIVE-STAR BAYERN, FOUR-MIDABLE UNITED

EUROPE ROARS | Kane scores for eighth straight Champions League game; United mark
return with 4-0 romp as Como celebrate dream debut

AP
MANCHESTER

Harry Kane stretched his re-
markable scoring streak, Man-
chester United celebrated
their Champions League re-
turn in style and Como en-
joyed a dream debut on a
goal-filled night in Europe.

Bayern Munich hammered
Bodg/Glimt 5-0, with Kane
scoring once and Michael Olise
striking twice. Kane’s header
extended his scoring run to
eight consecutive Champions
League matches, stretching
back to January.

Jamal Musiala provided an
emotional highlight, scoring
Bayern’s opener in his first
start since on-field seizures

Dropsdon’t
drop Deepti’s
confidence

FINAL FOCUS | India spill four
chances against Bangladesh, but
all-round star says unbeaten side
ready to fire in all three

departments

PTI

DUBAI

Four dropped catches may
have exposed India’s familiar
fielding frailties, but Deepti
Sharma insists there is no
panic in the unbeaten camp
ahead of the Women’s Asia
Cup final.

India defeated Bangladesh
by 40 runs in the semifinal to
maintain their perfect tourna-
ment run, but spilled as many
as four chances during the
chase.

Pratika Rawal dropped two
catches, Smriti Mandhana
misjudged an opportunity
near the boundary, while
Richa Ghosh and Nandani
Sharma collided attempting
another near square leg.

Deepti, however, brushed
aside concerns.

“I think that it will be a day
here or a day there, it
happens. But we are always
up for the finals as a team in
all three departments,” she
said.

NO PREFERENCE
FOR FINAL RIVAL

India will face either Pakis-

tan or defending champions
Sri Lanka in the title clash.
Deepti said the team would
study their semifinal before
drawing up its plans.

“Our team doesn't take any
team lightly,” she said. “Does-
n't matter, like maybe Sri
Lanka, Pakistan, whoever
comes in the final”

India’s focus, she stressed,
would remain on producing
another strong collective per-
formance rather than worry-
ing about the opposition.

DEEpti DELIVERS
AGAIN

The seasoned all-rounder
continued her fine tourna-
ment with another valuable
double against Bangladesh.

She smashed 13 off six
balls before returning figures
of 3/26, helping India seal
their place in the final.

“Whenever I get an oppor-
tunity in batting, I always
trust that I can contribute in
batting also,” Deepti said.

“Either bowling first or
batting first doesn't matter to
me, but I always contribute
as an all-rounder for the
team.”

caused by a neurological con-
dition disrupted his preseason.

made it 3-0 by half-time. Lisan-
dro Martinez added the fourth

UNITED BACK after the break.
WITH A BANG COMO’S DREAM
NIGHT

Manchester United ended a

nearly three-year Champions
League absence by crushing
competition debutants Sabah
4-0 at Old Trafford.

Matheus Cunha opened the

Italian side Como marked
their first-ever Champions
League match by thrashing
Leipzig 4-1, with Martin Ba-
turina scoring the club’s his-

scoring before Bruno Fer-
nandes and Benjamin Sesko

toric first goal in the
competition.

4% NASHIK MUNICIPAL CORPORATION, NASHIK

Public Work Department
Notice No.- 03 (Year 2026-27)

E-Tender Notice Regarding the Public Work Department

-2 work of Nashik Municipal Corporation Nashik. vide E-Tender
Notice No.03 (Year 2026-27) invites bid for 02 number of work
which will be displayed on the websitewww.mahatenders.
gov.in. for work No.01, Dt.12/09/2026 to 28/09/2026 And work
No.02, Dt.12/09/2026 to 19/09/2026 up to 3.00 pm.
Note - All further necessary notices/clarifications will be published
on the online website.

Mot

) Sd xxx
S .36/ 8 City Engineer
f2.42/0%/3% Public Work Department
Nashik Municipal Corporation

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

M/S. JAl AMBE SPARES PRIVATE LIMITED

OPERATING IN TRADING BUSINESS OF AUTO SPARE PARTS AT INDORE
(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
RELEVANT PARTICULARS
1. |Name of the corporate debtor along |M/s. JAI AMBE SPARES PRIVATE LIMITED

with PAN/ CIN/ LLP No. CIN: U74999MP2018PTC045405

PAN: AAECJ2170R

Office Address: 87, BRG Industrial Park,
Gram Mali Khedi, Behind New Geeta Toll
Kanta, Nemawar Road, Bicholi Mardana,
Indore, Madhya Pradesh 452016

Not Applicable

Plot No. 87, BRG Industrial Park, Gram Mali
Khedi, Behind New Geeta Toll Kanta,
Nemawar Road, Bicholi Mardana, Indore,
Madhya Pradesh 452016

Not Applicable, as the Corporate Debtor is
engaged in the trading business.

Turnover for FY 2024-25 is INR 22.99 Crores.

2. |Address of the registered office

54

URL of website
4. |Details of place where majority of
fixed assets are located

5. |Installed capacity of main
products/ services

6. |Quantity and value of main
products/ services sold in last
financial year

7. |Number of employees/ workmen

NIL, as informed by the suspended
management.

For details, please connect to:
jaiambespares.rp@gmail.com

8. [Further details including last
available financial statements (with
schedules) of two years, lists of
creditors are available at URL:

9. |Eligibility for resolution

applicants under section 25(2)(h) of
the Code is available at URL:

10. | Last date for receipt of expression of [27-09-2026
interest

For details, please connect to:
jaiambespares.rp@gmail.com

11. | Dateofissueofthe provisional list of  |07-10-2026
prospective resolution applicants
12. | Lastdate for submissionof 12-10-2026
objections to provisional list
13. |Date of issue of the final list of |22-10-2026
rospective resolution applicants
14. |Date of issue of information 27-10-2026
memorandum, evaluation matrix.
and request for resolution plans for
rospective resolution applicants.
15. | Lastdate for submissionof 26-11-2026

resolution plans

16. | Process emailid to submit
Expression of Interest

17. | Details of the corporate debtor's
registration status as MSME

jaiambespares.rp@gmail.com

UAM No: MP23D0055788

Sd/-

Gajesh Labhchand Jain

Resolution Professional

In the matter of M/s Jai Ambe Spares Private Limited

Reg. No.: IBBI/IPA-001/IP-P-01697/2019 -2020/12588
Project-specific al for corresp : C-602, Remi Biz Court,
Off Veera Desai Road, Azad Nagar, Andheri West, Mumbai- 400 058
AFA validity till 31/12/2026

Date: 11.09.2026
Place: Mumbai

sports

Indore / Bhopal, Saturday, September 12, 2026
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Hammer time!
Two national
records fall

RECORD RUSH | Nirbhay launches
71.02m, Tanya hammers 68.35m;
Asian Games-bound Sable, Parul,
Animesh and Rohit strike gold

ANI
NEW DELH

Indian athletics witnessed a
double record blast as Nirb-
hay Choudhary and Tanya
Chaudhary shattered the
men’s and women’s hammer
throw national marks at the
Indian Athletics Final Series
2026, where several Asian
Games-bound stars also
struck gold.

TRIVIA | DOUBLE
HAMMER
HISTORY

Both the men’s and
women’s hammer
throw national records
fell at the same meet,
providing a spectacular
headline act ahead of
the Aichi-Nagoya Asian
Games.

Nirbhay produced a mass-
ive 71.02m throw, erasing
Neeraj Kumar’s decade-old
national record of 70.73m set
in 2016. Damneet Singh
(68.12m) and Ashish Jakhar
(67.51m) completed the po-
dium.

Tanya followed with a
68.35m national record, im-
proving Anushka Yadav’s
previous 67.02m  mark.
Anushka finished second
with 66.34m.

ASIAN GAMES
STARS FIRE

Two-time Olympian Avi-
nash Sable, returning to the
3000m steeplechase after a

lengthy injury layoff, won in
8:32.39. National record-
holder Parul Chaudhary
dominated the women’s
event in 9:22.49.

Sprint ace Animesh Kujur
completed a golden double,
winning the 100m in 10.21
seconds and 200m in 20.59.

Asian Games-bound Rohit
Yadav topped a high-quality
javelin competition with
8L10m, ahead of Manoj
Kumar (80.73m) and Yashvir
Singh (80.40m).

Asian Games champions
Annu Rani and Tajinderpal
Singh Toor won the women’s
javelin (57.50m) and men’s
shot put (20.64m), respect-
ively, while Ancy Sojan took
the women’s long jump with
6.76m.

Harita Bhadra delivered
another eye-catching per-
formance, clocking 11.22 sec-
onds in the women’s 100m,
making her the second-fast-
est Indian woman over the
distance  behind Dutee
Chand’s national record of
11.17.

STAR WINNERS

100M/200M - Animesh
Kujur — 10.21s/20.59s
3000M SC - Avinash
Sable — 8:32.39; Parul
Chaudhary — 9:22.49
JAVELIN - Rohit Yadav
— 81.10m; Annu Rani —
57.50m

LONG JUMP - Ancy

Sojan — 6.76m
SHOT PUT - Tajinderpal
Toor — 20.64m

qﬁma%% ij) Union B?fm

R ERBR HTI9HH A Government of India Undertaking

Asset Recovery Branch, Indore
12/12-A, Second Floor, Anoop Nagar,
Jeevan Pradeep, LIC Building,
Opp. CHL Hospital, Indore 452011

APPENDIX- IV-A [See provision to rule 8(6) & 9(1)] E

E-AUCTION SALE NOTICE FOR
SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets & Enforcement
of Security Interest Act, 2002 read with provision to Rule 8 (6) & 9 (1) of the Security Interest (Enforcement) Rule, 2002

Notice is hereby given to the public in general and in particular to the Borrower(s), Guarantor (s) and Mortgagor(s) that the below described immovable property
mortgaged / charged to the Secured Creditor, the properties in Physical / Symbolic Possession of the Authorised Officers will be sold on 29.09.2026, from
12:00 Noon To 05:00 PM “Asis whereis”, “As is what is” and “Whatever there is” basis through E-Auction for recovery of amount due to Bank. The Reserve Price
and the Earnest Money Deposit are also mentioned hereunder:

Please Scan QR Code
for Property Details

Sr. Name of Borrower
No. & Guarantor

Description property

Amount to be Reserve Price
Recovered EMD
(Excluding Expensps) BID Increment Amt

Director/(s):

Gaurantors:

1 (M/s B P Food Products Pvt Ltd
Address: In front of [lITM College, Near Hazira Police
Station, Morena Link Road, Gwalior 474015

a) Mr. Girraj Bansal S/o RadheShyam Bansal
b) Mr. Ketan Bansal S/o Girraj Bansal

All that part and parcel of Commercial Property
consist of Survey No. 387/2/2 Rakwa 0.732 hectare,
Survey No. 389/Min-2 Rakwa 0.209 hectare, Survey
No. 389/Min-4 Rakwa 0.219 hectare, Survey No.
389/Min-6 Rakwa 0.209 hectare, Survey No. 552
Rakwa 0.052 hectare, Survey No. 553/2 Rakwa 0.470
hectare, Survey No. 556 Rakwa 0.146 hectare,
Survey No. 557 Rakwa 0.240 hectare, Survey No.
553/1 Rakwa 0.523 hectare, Survey No. 554 Rakwa

Rs. Rs. 23,20,00,000/-
6,41,46,013.75| o2 00 000

ippai ason
6) Mr. Girraj Bansal S/o RadheShyam Bansal 0.428 hectare, Survey No. 555 Rakwa 0.125 hectare | 21.08.2025 | Rs. 23,20,000/-
d) Mr. Ketan Bansal S/o Girraj I_aa'?sal_ Total 3.353 hectare situated at Village Kedarpur Tehsil
e) Mrs. Mamta Bansal W/o Shri Girraj Bansal & District Gwalior (M.P.) Owned by Mr Girraj Bansal
Sr. a to e all Address: D-5A, Gulmohar City, S/0 Shri Radhe Shyam Bansal.
Putlighar Road, Adupurajagir Behind New Boundaries (As per TSR): East: Kacha Nala Road,
Collectorate, Gwalior -474006. \é\lest: Road, Nonh:h GICTS College, South: Land
) M/s Om Shri SubhLabh Agritech Private Limited cg:fse;ylfgtv:l‘:;&g;t::; Req 07.06.2023 However
Address: In front gf ™ Collegg, Near Hazira Police updated and modified on 19/08/2025, Asset id
Station, Morena Link Road, Gwalior 474015 200095856488, Security Id 400093640169
2 (M/S Shree Radhe Traders II:IropertyMNo: 1 :;;Alll_lthat pe;\lrt aggzpa\r/glelel of I?(esl,idential
Address: Phase 01 Block B 205 Jaital Vihar Gram ot at Municipal House No 382, Village Kalyanpur,
) Tehsil and Dist Gwalior, Ward No 63, Property Id No
Ramaua Gwalior Madhya Pradesh - 474006 Rs. 1,04,00,000/-
. 1002882306, part of Survey No 28 (Part) it bt
Proprietor: Ms. Shweta Acharya D/0 Late Admeasuring 2977.50 SQ FT In the Name Of Mr Girraj Rs 10,40,000/-
Mr. Brajesh Acharya Bansal S/o. Shri Badheshqu Bansal. Boundaries: Rs 1,04,000/-
Address: Smt Rajshri Acharya, Ward No 11, Mataji NOlrthI Plot of Manjeet Kaur Gill, South: Property of Mr
|| Monalla, Baroda, Sheopur, Madhya Pradesh - Rajveer Arya Bansal, East: Road, West:Road
476339 Elrup'gnyz(gl(:}'uz : AI}I(tTat part a}n;j1 plarce(zjl gf Rﬁsid\el\rlltie:jl
3 i ot No 20, Village Kalyanpur, Tehsil and Gwalior, Wart ]
Guaranlor(S).. (A) Ms. Shweta Acharya D/0 No 63, Property ID 1003008604 Party of Survey No 51 Rs. 34,00,000/
Late Mr. Brajesh Acharya (Part) Admeasuring 1000 SQFT In The Name Of Mr Rs 3,40,000/-
Address: Smt Rajshri Acharya, Ward No 11, Mataji glrra:i E_iansl\e‘ll nﬁ/g- Srr]‘(r;/ fRiﬁhesgvart?] PBans?tly- Rs 34,000/-
; oundaries: North: Property of others, South: Propel
| m(;'zraé?i:d;aiz::)g% gﬂ::tgl:d::lgis:mMGSSQ of others, East: Road, West: Property of others Rs.
Bansai I v Property No. 3 : All that part and parcel of Residential 9‘77’;:’06:2'01
4 . ) : Plot At Municipal Plot No 438, Village Kalyanpur, P H No
Address: D-5A Guimohar City, Putlighar Road, 38 (0ld) and 47 (New) Tehsil And Dist Gwalior, WardNo | 16-07-2025 | p< 67 15.000/-
Adupurajagir Behind New Collectorate, Gwalior 63 Property Id 1003008604 Survey No 51 (Part) “RS6.71.500%
Pradesh - 474006 Admeasuring 2100 SQ.FT In The Name Of Mr Girraj W
s 67,150/-

Bansal S/o0. Shri Radheshyam Bansal. Boundaries:
North: Property of others, South: Road, East: Part of the
property Seller, West: Property of others

Property No. 4 : All that part and parcel of Residential
Plot at Municipal House No 381, Village Kalyanpur,
Tehsil and Dist Gwalior, Ward No 63, Property Id No
1002904307 Part of Survey No 45 Admeasuring
1000 Sq.ft In the Name of Mr Girraj Bansal S/o. Shri
Radheshyam Bansal. Boundaries: North: Property of
Girraj Bansal, South: Road, East: Road, West:
Property of Rajveer Arya Bansal

Rs. 34,00,000/-
Rs 3,40,000/-
Rs 34,000/

Place : Indore
Date : 12.09.2026

Last Date of Submission of EMD: EMD shall be deposited and Linked/Map the EMD amount with the Property ID before End Time of Auction. It is advisable to
depositand Link/ Map the EMD amount with the property ID well in advance to avoid any technical glitch. For detailed terms and conditions of the sale, please refer
to the link “https://baanknet.com” provided in Secured Creditor’s website i.e. (www.unionbankofindia.bank.in) and website "https://baanknet.com’ of Service
Provider PSB Alliance. For Registration related queries e-mail to support.BAANKNET@pshalliance.com. The particulars of Secured Assets specified in the
Schedule hereinabove have been stated to the best of the information of the Authorised Officer, but the Authorised Officer shall not be answerable for any error,
misstatement or omission in this proclamation. The successful bidder shall have to deposit 25% of successful bid on next working day of bidding & Rest 75% of
the successful bid amount must be deposited within 15 days from the date of successful bidding. In case of default to deposit these amount within the prescribed
period, the entire amount/amounts deposited by the bidder will be forfeited and the defaulting purchaser shall forfeit all claims to the property or to any part of the
sum for which it may be subsequently sold. Above auction will be held through https://baanknet.com portal and interested bidder have to register themselves on
portal using their mobile number and email-id. The Authorised Officer is not bound to accept the highest offer and has the absolute right to accept or reject any orall
offer(s) oradjourn/ postpone/ cancel the e-auction without assigning any reason thereof.
Note : Please refer to our bank’s website and baanknet portal for any encumbrances, court order or further details regarding this auction.

STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8 (6) & 9(1) OF STATUTORY INTEREST (ENFORCEMENT) RULES 2002

This may be treated as notice u/r Rule 8 (6) & 9(1) of Security Interest (Enforcement) Rules, 2002 to the borrower/s and guarantor/s of the said loan about

the holding of E-Auction Sale on the above mentioned date.

Sd/- Authorized Officer
Union Bank of India
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Dutward Ho. 1185:26-27
All Hon. Membars.
The Annual Gererd Mesting of Buklana
Buidara FLNo, 267 Will b2 held an l:Iull.ay
&Jnaw Widya Mandir Vidya Naga

Dige: 12th Sep. 2006

rban Co-Op. Credit Socigty Lid.
th September 2026 at 4.00 p.m
hai Hoad, Buldsra Al Scclsty
ang regaested lo atiend the ».Fl'.i Mesting,
D[MHM Board of Directors.

Subject to be transacted
1) T real and confim Me mints zfnrnx,u, AGM Teil o 281h Semamper 2025
To comirm and 2ccept Stmet. Prolt & Loss and Receim &

Dr. Sukesh Zamwar
Charman

Epenses
MIMF’WW o Hoant of Drecor's mesling D 16
)

ol Di
i) T zﬂ—w- stittory Audlo's report for the vear 2025-2096
Audf comptancs Regort for the year 2
T} Tn sanction and fix the wedt
o the yeer 2026-27.
a;lcn Imbormation of S cutstandiig lozn to Direciors and their

it foe outsite bomowing by the

12:0izcussion Ab Opanng New Branches To increase Bustwss of Socety.
11}?- Provide the i mbers whose membership has heen cancelled in
al =
Ainn’ of gr

r damerger of Pune Division of Boldana Urban
Lony i sapzrats Mufi-stale Conperative Society.

15)0lizcuEsion on queries mbers recaned 3 days prior tn the AGM

16{T0 consier any offier matier with the: perrrission of Hon Charperson

Hose: 1) H Iﬂ Cuseum is not falfiliad then ﬁm mul:;ﬂl be iﬂll‘lllllﬂ for

tat B wi
The same plar.e which wil nol reguire the quorum. 2) Meeling will be allewed
:Tmnnar 3) Members are requested fo give 8 3 days’ nolice o the Head
fice in case Nmr tequn avy information from the sociefy 4) Memsbersha
will be dissolved If o member remains abserd for AGM Coase culively Tor 3
1S, &% per Section 29 of Mulli-5tate Co-ep. Soc. Acl. 2002
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